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(b) if so, the. maximum limit in 
each case; 

(c) whether loan granted to en in-
dividual is only Rs. 300/ .. or so; 

(d) if so, whether Government con-
sider the aid sufficient to start its 
own industry; and 

(e) if not, what steps are proposed 
to be taken to enhance the loans 
amount for an individual? 

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SINGH 
RAO): (a) Loans provided by the 
Khadi and Village Indusries Commis-
sion are uniform in pattern in the 
country except in the hill and border 
areas where loan terms are c.:>mpara-
tively liberal. However, the quantum 
of loan differs from industry to In-
dustry and from scheme to scheme. 

(b) and (c). The Khadi and Vil-
lage Industries Commission has 26 
ViUage Industries including Khadi 
under its purview. Under each in-
dustry there are variQus types of 

·units and, therefore, different pro-
visions have been made for them in 
respect of financial, assistance to\vards 
capital expenditure, working capital, 
promotional activities etc. The maxi-
mum limit for financial assistance is 
determined after taking into consi-
deration such factors 6S viability, 
pioneering effort, classification of 
beneficiaries, area of operati'')n etc. 

(d) The aid pattern hQS been de-
vised on the basis of justifiable re-
quirements of indlvidual industries. 

(e) Does not arise. 
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Regnlarisation 01 Tughlakabad 
Extension Area 

2394. PROF AJIT KUMAR MEl! .. 
T A· Will the' Minister Q'f WORKS 
AND HOUSING be pleased to state; 

(a) whether Government intend 
to regularise Tughlalmbad Extension 
in the near future; 

(b) if so, when; and 

(c) if not, the reasons therefor? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI) : 
(a) Yes Sir, in accordance with the 
policy of Government. 

(b) and (c). In the nature of 
things, no tim€:' limit could be pres-
cribed. 

Automatic Dialling system between 
Dhanbad and its Bheks 

2395. SHRI A. K. ROY: Will the 
Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether it is a fact that there is 
no aut-omatic dialling sysetm in the 
telephone connection between Dhan-
bad and most of its Blocks creating 
great difficulties in communication; 

(b) if so" facts in details and the 
reasons thereof; 

(c) whether it is a fact that there 
is no telephone line in the Chandan 
Keyari Block in Ohanbad District; 
and 




